
NEXT DATE OF HEARING: 25.07.2023 

BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH NEW 

DELHI 

 

ORIGINAL APPLICATION NO. 184/2022 

 

IN THE MATTER OF: 

M. N. JAYACHANDRAN                           …      PETITIONER  

         Versus  

STATE OF KERALA                             …      RESPONDENT 

 

 

 

REPLY/RESPONSE FILED BY THE DISTRICT COLLECTOR ON 

BEHALF OF THE RESPONDENT STATE OF KERALA 

 

 

 

 

 

 

FOR PAPERBOOK 

(SEE INSIDE) 

 

 

 

 

 

 

 

FILED BY: NISHE REJEN SHONKER  

STANDING COUNSEL OF THE STATE OF KERALA  

STANDING COUNSEL FOR STATE OF KERALA 
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FILED BY:
NISHE RAJEN SHONKER
STANDING COUNSEL FOR

STATE OF KERALA

FILED ON: 13.05.2023
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